
No 	v a+ H ~— 

OA 465/2006 

22.07.2010 

None for the applicant. 
Shri Mukundjee, Id. Counsel for the respondents. 

No one for the applicant. It appears that on 2610.2009, 

last opportunity was given to the applicant for hearing as no one appeared 

for the applicant. Again on 13.05.2010, none appeared for the applicant. 

Though on 14.05 .2010, learned counsel for the applicant appeared
) 
but today 

no one appeared for the applicant. It seems that the appiicant'hno- 
/\ 

serious in pursuing the matter. Hence, it is dismissed for non-prosecution. 
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